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Unifermity in Wages of Bidi, Hand-

Joom and Cashew Indusiries

1377. SHRI C. K. CHANDRAPPAN:
Will the Minister of PARLIAMEN-
TARY AFFAIRS AND LABOUR be
pleased to state:

(a) whether Government have taken
steps to ensure some kind of unifor-
mity in the wages and working condi-
tions of the workers engaged in tradi-
tional industries like bidi, handloom,
cashew etc. in different States;

(b) if so, details regarding the pro-
posal; and

(c) the steps taken so far for the
implementation of this scheme and
what is the response of State Govern-
ments to this proposal?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AN LABOQUR (SHRI
RAVINDRA VARMA): (a) to (c).
State Governments are the approriate
Governments under the Minimum Wa-
ges Act, 1948 ir resoect of bir', cashew
and handloom industries.

However, with a view to narrowing
down the dispirity in the woge rates of
bidi workers it was ~greed in the State
Labour Ministers’ (‘onference held at
New Delhi in Sept:mber, 1Y7: to re-
vise wages within the range of Ra.
4.50 and Rs. 9.U0 for rolling 1009 bidis,
In the Conference of the State Labour
Ministergs of Southern Region held on
27-1-78, thera was a gener! agreement
to revise the wages of rcid1 workers
in Andhra Pradesh, Karnataka ~nd
Tamil Nadu by May, 1978 The propos-
ed range of wages generally accepted
was between Rs. 5.50 and Rs. 6.00 per
1000 bidis rolled.

The problem of disparity in the
wages of workers in cashew industrv
was also considered at the same Con-
ference of State Labour Ministers of
the Southern Region and it was decid-
ed that a Committee be set up to
study the wage problems in <‘he
cashew industry.
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Uniform minimum wages in hand-

loom industry through the country
is not considered to be due to seve-
ra] reasons.
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Percentage of Population covered
under the Government Medical Units
in Orissa

1379, SIIE. SIV.ws: PATNAIK: Will
the Minister of HEALTII AND FAMI-
LY WELFARKE be nleasel to state:

(a) the percentage of population
covered under Government medical
units or hospitals in Orissa; and

(b) the amount of Central aid given
to the State Government during the
last 3 years?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMI-
LY WEL¥AREL (SHRI JAGDAMBI
PRASAD YADAV): (a;) The plarned
developme it of Heaith Services envi-
sages establishment of one primary
health cen're in every tlock. There
are 314 blocks in Orissa und 14 pri-
mary health centres are functioning
In addition, 240 hospitals and 338 dis-
pensaries were functioning in Orissa
in 1976. There are 11,683 beds avail-
able in the various institutions {n the
State. This gives an overall hed
population ratio of 1 :2930.

(b) The allocation for various Cen-
trally Sponsored Health Schemes and





